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Shri S. V. Ra�wamy: It is· true 
that he said it was for a limited 
period, but he did not define the limit. 

Shri Morarka: May I know the total 
realization on this railway line during 
the second year of its operation and 
also the total capital invested on this 
line? 

Shri S. V. Ramaswamy: The capital 
invested on this line is RG. 67 lalda 
odd. About the return, I would re
quire notice. 

Shri T. B. Vittal Rao: This inflated 
mileage on the new railways can only 
be charged when there is a return of 
less than five per cent. on the capital 
invested. The hon. Minister said that 
he has no statistics regarding the re
turn. May I know for how long this 
inflated mileage will be calculated? 

Shri S. V. Ramaswamy: All the data 
are being collected and the amounts 
calculated, and the report will be sub
mitted to the Board. 

Shri Morarka: lG it not a fact that 
on other railway lines the returns are 
less than what you get on this rail
way line; and may I know why, while 
normal rates are charged on other 
railway lines this inflated rate is 
charged on this line? 

Shri S. V. Ramaswamy: That is not 
correct. On other lines also we have 
got inflated rates. 

Shri P. G. Sen: The hon. Minister 
has said that the 'limited period' has 
not been defined. Ha13 the limit been 
defined now? 

I 
s:rri S. V. Ramaswamy: As soon as

we get the report about the data, we J shall define it.

Committee on Prevention of Cruelty 
to Animals 

*891. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be 
pleased to refer to the reply given to 
Starred Question No. 600 on· the 4th 
December, 1958, and state the further 
progress made so far in regard to the 
implementation of the recommenda-

, 
tions made by the Committee on Pre
vention o.f Cruelty to Animals? 

The Deputy Minister of Agriculture 
(Sb.ti M. V. Krishnappa): So far as 
recommendations concerning the 
StateG are concerned the State Gov
ernments have considered the recom
mendations and are taking action 
where possible. As regards the re
commendations of the Committee in
volving Central legislation, a bill is 
being proposed to be introduced in 
Parliament soon. 

Shri D. C. Sharma: May I know 
whether the hon. Minister will place 
a statement on the Table of the Lok 
Sabha showing which of the items are 
to be dealt with by the States and 
which o.f the items are to be dealt with 
by the Cen"tre? I think that a Bill 
about this matter was on the anvil 
three years ago and no action has been 
taken. · May I know when the Bill 
will be introduced in the Lok Sabha? 

Shri M. V. Krishnappa: A list show
ing the items with· which the States 
are concerned and the items with 
which the Centre is concerned was 
placed on the Table of the House. As 
for the period when we would be 
introducing the Bill; I may say that it 
would be introduced earlier than the 
hon. Member hopes. 
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Shrt D. C. Sbarma: May 1 know 
what aspect of the report of the Com
mittee on Prevention of Cruelty to 
Animals will be covcred by the legis
lation that is going to be introduced 
m the House sooner than I had hoped, 
according to the hon Minister7

Shri M. V. Krishnappa: It has been 
included in the list of Bills coming up 
before the House It will come soon

Shri Hem Barua: Are Government 
aware of the fact that elephants and 
rhinos that are capturcd in Assam 
jungles and shipped abroad are kept 
in uncomfortable cages and, if so, 
what steps have Government been 
taking to prevent cruelty to these 
kings of animals7

Shri M. V. Krishnappa: As it relates 
to prevention of cruelty to animals. I 
hope when the Bill comes before the 
House the hon Member will support 
it

Shri Khadilkar: While considering 
this question of cruelty to animals I 
would like to know who4 her the hon 
Minister will also take into considera
tion the cruelty to human animals and 
its different aspects7

Mr. Speaker: The hon. Food Minister 
is not responsible for that.

Shri Thiromala Rao: May I know if 
this Committee has considered the case

of monkeys that are being transported 
in cages from place to place in India 
and also outside India and, if so, 
whether they have made any sugges
tion about it?

Shri M. V. Krishnappa: The BUI is
very comprehensive. It includes all 
these points In fact, one of the 
recommendations is what the hon 
Member just now referred to, namely 
cruelty to monkeys that are being 
exported It is a part of the Bill.
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Shri Panigrahi: Sir I request that
Q No 921 may also be taken up along 
with Question No 893 as both of them 
relate to the same subject

Mr. Speaker: I deliberately separated 
the question to give opportunity to 
other hon Members also to put ques
tions As a special case I will allow 
it today

Export of Rice from Orissa to West 
Bengal

*893. Shri Panigrahi: Will the
Minister of Food and Agriculture be
pleaded to state*

(a) whether rice from Orissa is 
being exported to West Bengal since 
the third week of January, 1959 m 
special trains;

(b) whether 1,700 tons of rice from 
Orissa leached Calcutta in January, 
1959;

(c) whether the West Bengal Gov
ernment have agreed to purchase 2*5 
lakh tons of rice from Orissa from this 
year's harvest;




